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Deep Water Services (India) Limited, The Corporate Debtor was, at Liquidation i
Commencement Date, That is, the 19" of June 2018 and Still ig, Justly and Truly indebted to
me in the Sum of Rs.64,432/-.

In respect of my claim of the said sum or any part thereof, | have relied on and the documents
specified below:

[Detailed Tax Invoices, emails addressed to and by the Corporate Debtor,
Statement of Accounts of Global Traders] Annex ‘A '

The said documents are true, valid and genuine to the best of my knowledge,
information and belief. '

In respect of the said sum or any part thereof, | have not, nor, has any person, by my/our
order, to my/our knowledge or belief, for my use/ had or received any manner of satisfaction or
security whatsoever, '

[There are no arrangements, mutual credit, mutual debts, or other mutual dealings between
the corporate debtor and the creditor which may be set-off against the claim.]

Solemnly, affirmed at Mumbai on the 19t day of June 2018

Before me,
Notary / Oath Commissioner

Deponent's signature
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@%belief and no material facts have been concealed there from.
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Vetified at Mumbai on this 19% day of June, 2018
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SCHEDULE Il
FORM C

PROOF OF CLAIM BY OPERATIONAL CREDITORS EXCEPT WORKMEN AND EMPLOYEES

(Under Regulation 17 of the Insolvency and Bankruptcy Board of India (LiquidationvProcess)
Regulations, 2016)

To

The Liquidator
MR.MAHESH SUREKA.
173,UDYOG BHAVAN,
SONAWALA ROAD,
GOREGOAN (EAST).

MUMBAI

From

- 400 063.

. GLOBAL TRADERS.

MR. WAHIDALI KHAN.

A/503, AKASH GANGA CO-OP HSG.SOCIETY
5™ FLOOR, 90 FEET ROAD,

DHARAVI,

MUMBAI - 400 017. :
MOBILE NO.9702543277 / 7208703179.

Subject: Submission of proof of claim in respect of the liquidation of DEEP WATER SERVICES
(INDIA) LTD. under the Insolvency and Bankruptcy Code, 2016.

Madam/Sir,
GLOBAL TRADERS hereby submits this proof of claim in respect of the liquidation of DEEP
WATER SERVICES (INDIA) LTD. The details for the same are set cut below:

Date : 19.06.2018
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NAME OF OPERATIONAL CREDITOR

(IF AN INCORPORATED BODY PROVIDE IDENTIFlCATION
NUMBER

AND PROOF OF INCORPORATION, IF A PARTNERSHIP
OR

\ INDIVIDUAL PROVIDE IDENTIFICATION RECORDS* OF

GLOBAL TRADERS THROUGH ITS
SOLE PROPRIETOR MR WAHID
ALl KHAN.

_#\|ALL THE PARTNERS OR THE INDIVIDUAL)

ADDRESS OF OPERATIONAL CREDITOR FOR

GLOBAL TRADERS.

VIR. WAHIDALI KHAN.

4/503, AKASH GANGA CO-OP
HSG.SOCIETY

5™ FLOOR, 90 FEET ROAD,
DHARAVI,

MUMBAI - 400 017.

CAN BE SUBSTANTIATED

L

2. |CORRESPONDENCE
TOTAL AMOUNT OF CLAIM, INCLUDING ANY INTEREST,
3. |ASAT - PRINCIPAL - : 64432-00.
LIQUIDATION COMMENCEMENT DATE AND DETAILS OF
NATURE INTEREST
OF CLAIM :
TOTAL CLAIM: 64432-00.
Details of all Documents :

A) Details invoices along with all
its supporting documents
including work done
certificates.(Annexed Herewith
and marked as “Annexure A”
colly)

b) Emails addressed by and to Deep
Water Services(India)
Limited.(Annexed Herewith and

Marked as “Annexure B” colly)

C) Statement of accounts of

GLOBAL TRADERS(Annexed

Herewith and Marked as “Annexure
DETAILS OF DOCUMENTS BY REFERENCE TO WHICH C”) Unpaid Invoices raised upo
THE DEBT DEEP WATER: MDA

i



Invoice no. Dated ]

i) | 1628/16-17 07.01.2016.

ii) | 1631/16-17 08.01.2016

Emails dated:

05.01.2016,07.01.2016,

Statement of Outstanding ~ Accounts of
Global Traders, as on 1.04.2016 to
31.03.2018 ’

DETAILS OF ANY DISPUTE AS WELL AS THE RECORD OF

5. |PENDENCY . N/A
OF SUIT OR ARBITRATION PROCEEDINGS

6. |DETAILS OF HOW AND WHEN DEBT INCURRED N/A

DETAILS OF ANY MUTUAL CREDIT, MUTUAL DEBTS, OR
7. |OTHER _ ' N/A
MUTUAL DEALINGS BETWEEN THE CORPORATE

DEBTOR AND
THE OPERATIONAL CREDITOR WHICH MAY BE SET-OFF

AGAINST THE CLAIM

DETAILS OF ANY RETENTION OF TITLE IN RESPECT OF
8. [GOODS OR N/A
PROPERTIES TO WHICH THE DEBT REFERS OR ANY

OTHER SECURITY

SETAILS OF ANY ASSIGNMENT OR TRANSFER OF
9. PEBTINHISFAVOUR . GLOBAL TRADERS

DETAILS OF THE BANK ACCOUNT TO WHICH THE
N\ BPERATIONAL
s BANK OF INDIA, SION BRANCH,
1] ‘ MUMBALI — 400 022.
CREDITOR’S SHARE OF THE PROCEEDS OF AC NO.004120110000412.

_ALIQUIDATION CAN BE TRANSFERRED [FSC CODE — BKID0000041.

IST OUT AND ATTACH THE DOCUMENTS RELIED ON IN |1) Detailed Invoices
. [SUPPORT
2) Emails addressed to and by Deep

OF THE CLAIM. - Water Services (India) Limited.
' , B) Statement of Accounts of Global
| Traders as on 1.04.2016 to 31.03.2018.

Signature of operational creditor or person authorised to act on his behalf
(Please enclose the authority if this is being submitted on behalf of the operational credie!

Name in BLOCK LETTERS : GLOBAL TRADERS

Position with or in relation to creditor : Proprietor

Address of person signing : Mr. WAHIDALI KHAN, P / 604, 6™ FLOOR WAFA PARK,
P & Q CO-OP HSG. SOC.NEAR ALMAS COLONY,KOUSA MUMBRA,DIST-THANE- 400612. J

*PAN, Péssport, AADHAAR Card or the identity card issued by the Election Commission of India.




